PROCEEDINGS OF THE HIGH COURT FOR THE STATE OF

TELANGANA AT HYDERABAD

SUB:

TELANGANA STATE JUDICIAL SERVICE RULES - JUNIOR

CIVIL JUDGES - Declaration of Probation of certain Junior Civil
Judges who were appointed in the Year 2013 & 2016 on
Completion of 2 Years of Service as per Rule 9 (C) of The
Telangana State Judicial Service Rules, 2017 — ORDERS —

ISSUED.
READ: 1.

Dated 09.09.2016.
2. G.0.Ms.No.164, Law (L.A & - Home Courts. A) Department,
Dated 27.09.2016.

ORDER ROC.NO. 2555/2019-B.SPL., DATED: 27 .09.2019

G.0.Ms.No.63, Law (L.A & - Home Courts. A) Department,

The High Court is pleased to pass the following Order:

The probation of the following Junior Civil Judges, who were appointed in
the years 2013 & 2016, have completed their probation period of two years as
per Rule 9 (C) of the Telangana State Judicial Service Rules, 2017 with effect
from the dates shown against their names in Column No.5 of the table below:-

—
S5 | NAME OF THE OFFICER
1 &
Smt. C.M.Rajya Lakshmi,
1. | XXI Asst. Judge, City Civil
Court, Hyderabad.
Ms. Karnati Kavitha,
i Judicial Magistrate of First
2. | Class, Spl. Mobile Court-cum-
| XI Metropolitan Magistrate,
| Cyberabad, Hyderabad.
3. Ms. Rita Lalchand,
IT Addl. Junior Civil Judge,
Warangal.
4 Ms. V.Shiva Ranjani,
Special Judicial Magistrate of
I Class, Excise Court,
| Warangal.
Ms. E.Sucharitha,

| District.

Addl. Junior Civil Judge,
‘Gajwel, Medak District.

6 | | Ms. G.Anusha,

Prl. Junior Civil Judge,
Husnabad, Karimnagar
Ms. K.Kavitha,

Prl. Junior Civil Judge,
Vikarabad,
Rangareddy District.

A .Pradeep,
IT Addl. Junior Civil Judge,
Karimnagar.

=

DATE OF
REPORTING TO
AS JUNIOR
CIVIL JUDGE

B

| 18-03-2013

| 01-10-2013

113-10-2016

| —-—
13-10-2016

13-10-2016

113-10-2016

13-10-2016

[ 13-10-2016

—

| DATEOF DATE OF
| COMPLETION DECLARATION
. OF TWO OF PROBATION
YEARS OF AS JUNIOR
| SERVICE  CIVIL JUDGE
| i - 4-, LSO, HE = 5- e s =— |
23-09-2015 24-09-2015
| B o
| |
30-03-2016 31-03-2016
12-10-2018 | 13-10-2018
| 12-10-2018 | 13-10-2018
' 12-10-2018 13-10-2018
| |
' 11-04-2019 | 12-04-2019
12-10-2018 | 13-10-2018
| |
| i
12-10-2018 | 13-10-2018 )
. 1 ]



12.

13,

14,

15.

16.

117,
18,

119,

21.

22,

0

| District.
. cum-

 Karimnagar District

Ms. C.é&mpufh'i Rao Chandna,

| cum-I Addl. Judicial

P.Laxmana Chary,

_S“halini Shakelﬁ,

| Sircilla, Karimnagar District.

| Spl. Judicial Magistrate of I

K.Venkata Mallik Subrahmanya
Sarma,

Add|. Junior Civil Judge,
Husnabad, Karimnagar

P .Ravi,
II Addl. Junior Civil Judge-

II Addl.Judicial Magistrate of
I Class, Godavarikhani,

smt. A.Nirmala,

Judicial Magistrate of First
Class (Spl. Mobile Court)
Sangareddy. B

Ms. V.Usha Kranthi,

Prl. Junior Civil Judge,
Gadwal, Mahabubngar District. |

I Addl. Junior Civil Judge-

Magistrate of I Class,
Karimnagar.

Junior Civil Judge-cum-Judicial |
Magistrate of First Class,
Luxettipet, Adilabad District.

XX Asst. Judge, City Civil
Court, Hyderabad.

Ms. M;Jﬁj.ljiﬁ Sur'_)-/;.\war',
Add|. Junior Civil Judge,

Ms. Gundla Radhika,

IT Addl. Junior Civil Judge,
Huzurabad, ‘
Karimnagar District.
Ms. V.Soumya, |
III Additional Junior Civil
Judge, Medchal, Ranga Reddy
District.

Ms. P.Shirisha,

IT Addl. Junior Civil Judge,

Kothagudem, Khammam
District.

N.Syamsundar,

Judicial Magistrate of First
Class,

Manugur, Khammam District.

Ms. P.Cﬁ_dndano, o

Class, Excise Court, |
Nizamabad. ‘
i

Ms. Vindya Naik, |

- Junior Civil Judge,

Bodhan, Nizamabad District.

13-10-2016

1 13-10-2016

13-10-2016

13-10-2016

13-10-2016

13-10-2016

| 13-10-2016

| 13-10-2016

| 13-10-2016

13-10-2016

13-10-2016

~ 13-10-2016

13-10-2016

13-10-2016

21-10-2018 | 22-10-2018
' 12-10-2018 | 13-10-2018
' !05505;2019_" loel05-2019
12-10-2018 | 13-10-2018
111-04-2019 | 12-04-2019
12-10-2018 | 13-10-2018
' 17-10-2018 | 18-10-2018
|12-10-2018 | 13-10-2018
| 12-10-2018 13-10-2018
' 17-10-2018 | 18-10-2018
' 12-10-2018 | 13-10-2018
12-10-2018 | 13-10-2018
12-10-2018 : 13-10-2018
12-10-2018 | 13-10-2018




23.

Ms. Bommathi Bhavani,
Addl. Junior Civil Judge,

| Kalwakurthy, Mahabubnagar

District.

24,

2s.

26.

Bz

Warangal.

—+—

A.Mdnikan‘rha,
Junior Civil Judge,
Ms. A gﬁarnalatha,

VII Addl. Junior Civil Judge,

Jeevan Suraj Singh,
Junior Civil Judge,
Atmakur, Mahabubnagar
District.

D.N-a.geﬂsﬁmm Rao
Prl. Junior Civil Judge,
Manthani, Karimnagar District.

[ 13-10-2016

113-10-2016

113-10-2016

13-10-2016

28.

Ms. M.Ushashree,

Special Judicial Magistrate of
First Class, Special Mobile
Court-cum-IV Additional
Junior Civil Judge, Khammam .

29.

Ms. Rubina Fatima,

Special Judicial Magistrate of
First Class, Excise Court-cum-
V Additional Junior Civil
Judge, Khammam .

30.

Ms. P.Devi Manasa,
IIT Addl. Junior Civil Judge,
Kothagudem, Khammam

' District.

31

Ms. K.Anitha,
Junior Civil Judge,
Yellareddy, Nizamabad
District.

' 'ﬁ;:_-\Sum Sumqldfha,

"M.Venkateswarlu (Meésald),

V.Sanketh M“ifhr'a,
Junior Civil Judge,
Narsampet, Warangal District.

Addl. Junior Civil Judge,
Mahabubabad, Warangal
District.

Judicial Magistrate of First
Class, Special Mobile Court,
Mulug, Warangal District.

C.Sampath,
Junior Civil Judge,
Narayankhed, Medak District.

g “SmT. T.Lakshmi,
| Addl. Junior Civil Judge,

Vikarabad, Rangareddy
District.

K.Suresh,ﬂ 7

| Addl. Junior Civil Judge,

Asifabad, Adilabad District.

113-10-2016

| 13-10-2016

13-10-2016

| 13-10-2016

' 12-10-2018

13-10-2018

fo4~11~2018

' 05-11-2018

"“i12—10—2018

T

| 12-10-2018

1 12-10-2018

| 12-10-2018

| 12-10-2018
|

13-10-2016 | 12-10-2018

13-10-2018

113-10-2018

13-10-2018

13-10-2018

13-10-2018

113-10-2018

| 13-10-2018

[13-10-2016

'13-10-2016

13-10-2016

| 13-10-2016

13-10-2016

13-10-2016

' 12-10-2018
i
|
' 11-04-2019

' 12-10-2018

| -
| 12-10-2018
|

28-10-2018

18-11-2018

113-10-2018

| 12-04-2019

| 29-10-2018

19-11-2018

113-10-2018

T

113-10-2018




38.

e e e o e ol - b — -

39,

| P.B.Kiran Kumar, | 13-10-2016
Junior Civil Judge, |
Boath, Adilabad District. 1

B.Rama Rao, | 13-10-2016
| Junior Civil Judge, !
Sirpur, Adilabad District.

40.

Junior Civil Judge-cum-Special |
Judicial Magistrate of First

| Class, (Spl. Mobile Court),
Nagarkurnool, Mahabubnagar |
| Distriet. |

" T_Murali Mohan, 13-10-2016
1

07-11-2018

' 12-10-2018

12-10-2018

| 08-11-2018

| 13-10-2018

13-10-2018

Note: The respective Prl. District and Sessions Judges/Unit Heads are
requested to make necessary entries in the Service Register of the

Officers.

To
1. The Officers concerned.

The Chief Judge, City Civil Court, Hyderabad.

1ol el

. THE PRL. DISTRICT JUDGES:

REGIS
FAC. REGISTRAR (VIG;;f c\@

(Through the Principal District and Sessions Judges/Unit Heads)

The Metropolitan Sessions Judge, Hyderabad.
The Chief Judge, City Small Causes Court, Hyderabad.

Adilabad, Karimnagar, Khammam, Mahabubnagar, Medak at Sangareddy,
Nalgonda, Nizamabad, Rangareddy at L.B.Nagar, and Warangal.
6. The Registrar (Vigilance), High Court for the State of Telangana.

~l

. The Registrar (Administration), High Court for the State of Telangana.

8. The Registrar (I.T.-cum-CPC), High Court for the State of Telangana.
(with a request to direct the concerned to place the proceedings in the Official

Website)
9. The Pay and Accounts Officer, Hyderabad.

10. All District Treasury Officers/Sub Treasury Officers, in the State of Telangana.

Copy to:

The Section Officer, B-Section, High Court for the State of Telangana.

(for information and necessary action)

+ Spare...



